
Central Administrative Tribunal

Principal Bench:New Delhi

OA No. 848/95 MA 2037/99

New Delhi this the 23rd day of September, 1999

Hon'ble Shr i S.R. .Ad I ge, Vice Chairman (A)
Hon bIe Mr. Kuldip Singh. Member (J)

Dr. V.P. Mal ik,
R/o Flat No. 2

Lady Hardinge Medical Col lege Campus,
New DeIh i

(Appl icant in person)

.  .AppI i cant

Versus

1  . The Secretary,
Ministry of Health and Fami ly Welfare,
N i rman Bhawan. New DeIh i .

2. Dr. V.N.Sehga,
R/o 1/6 Panchvati ,
0pp. .Azadpur Sabz i Mand i ,
New Delhi - 110 033.

3 . ShrI Padam La I ,

Safai Karamchari ,
Department of Forensic Medicine and
To.x i CO I ogy ,
Ladi Hardinge Medical Col lege,
New DeIh i .

..Respondents

(By Advocate ; Shri P.H.Ramchandani)

ORDER (ORAL)

By Hon'ble Shri S.R. Adige, Vice Chairman

Appl icant who is present in person presses

MA 2037/99 praying for withdrawal of OA 848/95. MA

2037/99 is al lowed and O.A 848/95 is dismissed as

withdrawn wi th l iberty to appl icant that in case any

grievance surviv/es after the conclusion of

discipl inary proceedings against him. it wi l l be open

to him to agitate the same^after exhaust ing al l the

remedies avai lable to him.

(Kuldip Singh)
Member (J)

(S.R.Ad i ge)
Vice Chairman (.A)


